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Thrissur District

 
Talappilly Taluk

 
NOTICE

 
No: B7- 1716 / 2022 19-02-2022
 
 Notice is hereby given to all to whom it may be concern that OMANA JOSE Kuriyidath House,Chelakkara , Chelakkara

Village, Talappilly Taluk of Thrissur District has filed an application  of a legal heirship certificate to produce before Welfaire

fund office in respect of the legal  heirs of late JOSE.K.P. Kuriyidath House,Chelakkara  who expired on 25-12-2020 and

that it has been reported to this office that the persons named in the scheduled below are the legal heirs of the said late

JOSE.K.P.. that it is proposed to issue a legal heirship certificate according to this to the applicant . Parents not alive

Hence, it is proposed to issue a legal heir ship certificate accordingly in favour of the above said members for receiving the

claims. objections, if any against the issue of the said legal heirship certificate should be filed in person before the

Tahasildar , Talappilly within 30 days from the date of publication of this notice in the Kerala Government Gazette. Belated

applications and those sent by post will not be considered. 

 
SCHEDULE

 
നമര:B7- 1573 / 2022 19-02-2022
 
  തലപിളി  താലകില   പലാേകാട വിേലജില  താമസിചവരെവ അനരിചേപായ  പാഞാലി,  കടാൻേകാടിൽ

, പലാേകാട , േചലകര എനയാളെട  അവകാശികൾക്  േകമനിധി ഓഫീസിെല ആവശ്തിന ഹാജരാകനതിനായി

അനനരാവകാശ സർടിഫികറിനായി   പലാേകാട വിേലജില   പേരതയെട മകള മഞഷ, കനത്,േചലേകാട ,

േചലകര, േബാധിപിച അേപക   പലാേകാട വിേലജ ഓഫീസര   മഖാനിരം   അവകാശ വിചാരണ നടതി വന

റിേപാരടം മരണ സർടിഫികറം പരിേശാധിചതില ടിയാന   13-01-2022 -ല മരണെപടതായം പേരതയെട നിയമനസത

അവകാശികളായി താെഴ പറയനവര മാതേമയളെവനം  അറിവായിരികന.  മാതാപിതാകൾ ജീവിചിരിപില. അതനസരിച്

അവകാശ സർടിഫികററ നലകനതില ആരെകങിലം ആേകപമളപകം ആയത  ഈ പരസ്ം േകരള ഗവൺെമനറ

ഗസറില പസിദീകരിച് 30 ദിവസതിനളില ഈ  ഓഫീസില  േനരിട് േരഖാമലം േബാധിപിച െകാേളണതം  കാലാവധി

കഴിഞം തപാല മാരഗവം ലഭികന ആേകപങള സ്ീകരികനതലാതതമാകന. 

 

Sl.No Name of the Legal Heirs Relationship with the Deceased Age

1 OMANA JOSE Wife 58

2 SEENA Daughter 37

3 SIJOY K JOSE Son 34

കമ നമര േപര പേരതന /പേരതയമായള ബനം വയസ

1 മാധവൻ ഭരതാവ 65

2 മഞഷ മകള 36

3 മനപ.എം മകന 34
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Thrissur District

 
Talappilly Taluk

 
NOTICE

 
No: B7- 8168 / 2021 19-02-2022
 
 Notice is hereby given to all to whom it may be concern that SHYLA SUDHAKARAN G.S.Nilayam, Valappad  Village,

Chavakkad Taluk of Thrissur District has filed an application  of a legal heirship certificate to produce before LA-NH office

in respect of the legal  heirs of late GOPALAKRISHNAN Cholayil House, Killimangalam-680591 who expired on 27-08-2002

and that it has been reported to this office that the persons named in the scheduled below are the legal heirs of the said

late GOPALAKRISHNAN. that it is proposed to issue a legal heirship certificate according to this to the applicant . Parents

not alive. Hence, it is proposed to issue a legal heir ship certificate accordingly in favour of the above said members for

receiving the claims. objections, if any against the issue of the said legal heirship certificate should be filed in person before

the Tahasildar , Talappilly within 30 days from the date of publication of this notice in the Kerala Government Gazette.

Belated applications and those sent by post will not be considered. 

 
SCHEDULE

 
No: B7- 1444 / 2022 19-02-2022
 
 Notice is hereby given to all to whom it may be concern that MINI SUNNY Chowalloor House, Mangad, Kottapuram-

680584, Kottappuram Village, Talappilly Taluk of Thrissur District has filed an application  of a legal heirship certificate to

produce before insurance office in respect of the legal  heirs of late SUNNY.C.T. Chowalloor House, Mangad, Kottapuram-

680584 who expired on 08-01-2022 and that it has been reported to this office that the persons named in the scheduled

below are the legal heirs of the said late SUNNY.C.T.. that it is proposed to issue a legal heirship certificate according to

this to the applicant . Father not alive. Hence, it is proposed to issue a legal heir ship certificate accordingly in favour of

the above said members for receiving the claims. objections, if any against the issue of the said legal heirship certificate

should be filed in person before the Tahasildar , Talappilly within 30 days from the date of publication of this notice in the

Kerala Government Gazette. Belated applications and those sent by post will not be considered. 

 
SCHEDULE

Sl.No Name of the Legal Heirs Relationship with the Deceased Age

1 SHYLA SUDHAKARAN Daughter 55

2 SUDHA.G Daughter 54

Sl.No Name of the Legal Heirs Relationship with the Deceased Age

1 MINI SUNNY Wife 55

2 NAMITHA SUNNY Daughter 31

3 NIMISHA SUNNY Daughter 24

4 NEON SUNNY Son 21
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